IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

0A.1280/99

Be tween
B, Barsmilu

and

AT HYDERABAD

1. General Manager
Ordnance Factory Preject
Eddumailaram, Medak Dist.

2. District Empleyment Officer
Ranga Reddy Dist. Empleyment Exchange -
No.144, H.No.8-3-1053
Sreenagar Coleny,
Hyderabad 500873

Ceunsel for the applicant

Ceunsel for the respendents

Ceram

dt.7-7-2000

: Applicant

¢t Respendents

P, Kishere, Advocate

s M.C. Jaceb, CGSC
v.-¥- Aad Hen—mat

Hen. Mr, R. Rangarajan, Member (Admn,)

Hen. Mr., B.S,

n—

Jail Parameshwar,

Merber (Judl)
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0A.1280/99 dt.7-7-2000

Order

r\
Oral erder (pesr Hen. Mr. R} Rangarajan, Member (Admn.)

i‘"Heard Mr. P. Kishere for the applicant and Mr. M.C.
Jaceb for the respendants,
2. The applicant in this OA submits that he he had been
selected for the pest of Blacksmith pursuance to the proecess
of netificatien recruitment initiated in letter Ne.09222/Admn./
OFPM/91, dated 18-10-91.
3. The applicant submits that he passed ITI and registered
his name with Local Empleyment Exchange. He was interviewd fer
the present pest and he was kept en select list for pesting in
the above mentiontd post. Eventheugh mere¢ than 5 years aeeo Ka:)
passed there ﬁg ns meve from the respondents toe appeint him
from the select list,
4, This OA is filed to direct the Respendent Ne.l to appeint

the applicant as Blacksmith as per his merit in the selectien

neld~by-the- first.respondent pursuant to notification No.09222/

SRS

Admn./OFEM/91 dated 18-10-91, with all consequential benefits.
5. In the reply, para-6 is important, which is reproduced

Sblow:

"In reply te para-1l and 2 ef the OA, it is submi tted
that the interse merit pesitien of the applicant amengst the
selected candidates is 3 and so far, none of the selected
candidates have been appeinted. It is submitted that the name
of the applicant is available in the selection list andin
accerdance with the e#isting Gevt. erders, ne fresh recruit-
ment actisn will be taken By the respondant WNo.l factory till
all the selected candidates available in the panel of waiting
list are appeinted.”

6. This OA is similar to the cententions and prayer in
0A.178/99 disposed ef on 5-1-2000. For the reasons stated in
that OA the follewing directiens are given

The case of the applicant for appeintment as Baacksmith

should be kept alive till a vacancy in the Blacksmith arises.
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In the meanwhile the case of the applicant sheould also

e considered {f there are vacancles in the compatible

posts previded he fulfils the qualificatiens required fer
appeinting him in the compatible category-and alse pessesses
necessary gualfication in skill.

7. The 0A {3 erdered accordingly. Nocosts.

. :
’iégézf;a arameshwar) (R. Rangarajan)
Membe r (Jugd?) Member (Admn.)
qaq'ﬂ

Dated 3 7 July, 2000 02’
Dictated in Open Court e
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